CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
CIRCUIT COURT SITTING AT BILASPUR
original Application No. 407 of 2006
Bilaspur, this the 30th day of June, 2006

Hon'ble Dr. G.C. Srivastava, Vice Chairman
Hon'ble Mr. Ae.X. Gaur, Judicial Member

Pradeep shamma, Aged about 41 years,
S/0. Late shri Y.Re Shamma, SSE/TH,
SBC Railway, Bilaspur (CG)e. =~ ese Applicant
(By Advocate = Shri H.V. Shama)
Versu s

1. Union o_f._India,:
through General Manager,
SEC Railway, Bilaspur (CG).

2. Chief Personnel Officer,
SEC Railway, Bilaspur (CG).

3,  Chief Engineer/m™, |
SEC Railway, Bilaspur (CG).

4o P.Ke Kashtry, Deputy CB/TM,
SBC Railway, Bilaspur (CG). ees Respondents

(By Advocate = Shri M., Banerjee)
QRD B R ‘(Orall
By A.K, Gaur, Judicial Member -

Heard the learmed counsel for the parties,

20 It is alleged that the applicant has been transferred

tanlmeshwar; The learned cowmsel for the respondents

shri M;N. Banerjee has filed a reply and stated that it is

not a ma?ase of transfer as Wa— i, Bk MW
b~ Mtﬁg Chief Track Engineer (TM) of Bast Coast

apblicadt & bey G
Railway, Bhubaneshwar and on his requestﬂxeM sent on

the al :
temporary duty. We have seen/reply and we aﬁt&m
Subyaiied G~

that the applicant has £ibed a representation dated 22,6.06

| (
against the akiaged 3¢ order dated 16,6.2006 (Annexure
LBk fhay btoe flad wAThont Waldy £ flucmbecim of Hosrappap-
A-1). This application.\appears to be wholly premature and

BN
<A

the same is liable to be dismissed. However, we direct the
competent authority to consider and decide the representa.
tion of the applicant dated 22,6.2006 by a reasoned and
speaking order within_ a period of two weeks from the date of

I



L

receipt of a copy of this order and the OA. We direct the
applicant's counsel to obtain a cOpy of this order with:ln
three days and fumish the same to the competent authoritv
who will decide the same in accordance with our observations

made abovee
3. Accordingly. the Original Application is dismissed.,

é}éw Z__L/:___,_L

(Dre GoCe Srivastava)
Vice Chaimman

No orxder as to costse.
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